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Foreign Investment in Fertiliser
Industry

-

*663. Shri Madhu Limaye:
Shri S, M. Banerjee:
Shri George Fernandes:
Dr, Ram Manochar Lohia:

Will the Minister of Petroleum and
-Chemicals be pleased to state:

(a) whether Government have seen
reports in the Christian Science Moni-
tor and other foreign papers that des-
pite the concessions to foreign capital
and the extentions of the time-limit,
foreign enterprise was not likely to
be attracted to India on a big scale;

(b) it so, whether the report is true;
and

(¢) the concrete steps taken to step
up indigenous production of fertil-
isers?
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The Minister of State in the Minls-
try of Petroleum and Chemigals and
of Planning and Social Welfare (Shri
Raghu Eamalah): (a) Government
have geen 3 report in the Christian
Science Monitor of the 4th April, 1987,
to the effect, in brief, that “a group
of American Oil and Chemical Com-
panies now seems to have rejected a
series of concessions” granted by the
Government of India to attract in-
vestment in the fertiliser jndustry.

(b) It ig naturally not possible to
classify such a report as true or
otherwise. But some oil and chemical
companies have continued to evince
interest in our fertiliser develop-
ments.

(c) Apart from the projects which
will go intg produetion during this
year, viz, Namrup and Gorakhpur, in
the public sector, and Visakhapetnam
and Ennore Expansion in the private
sector, additiona]l fertiliser factories
are being built or have been approved
at Durgapur, Cochin, Madras, Barauni,
Namrup and Trombay in the public
sector, New fertiliser factories in the
private gector have been approved at
Kota, Kanpur, Goa, Mangalore and
Haldia and in Gujarat. These when
completed together, with the existing |
capacity, will total 2.82 million tonnes
of Nitrogen capacity. Government has
also taken steps to develop indigenous
design, engineering and fabrication
capacity so gs to achieve greater self-
reliance in this industry,
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Shri Asoka Mehta: Sir, I object to
this kind of remarks. When I am ans-
wering every single question, I o not
understand why this kind of obiter
dicta should be given,
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Shri S. M. Banerjee: Sir, that hon.
Member, who is an emblem of anger,
has gaid:
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Mr, Speaker: We need not go into
the reason, whatever be the reason,

Shri Rajaram. This is an SSP-PSP
trouble,

An hon. Member: Np insinuations
please.

8Shri Hem Barua: Sir, it is absolutely
wrong, When the hon. Member says
that this is an SSP-PSP trouble, he
is entirely wrong. We do not acknow-
‘edge Shri Asoka Mehta as our leader.

An hon. Mgmber: He is a renegade.

JUNE 22, 1967

Oral Answers 6710

Mr, Speaker: We are not discussing
SSP-PSP relations, We are now in the
Question Hour in the Parliament of
India,
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Shri Asoka Mehta: Ag far as our
current capacity is concerned, it is
only 585 thousand tonnes, but even
that capacity is not being fully utilis-
ed Steps are being taken to see that
this capacity is fully utilised, In 1967~
68 we will add to that capacity
309,000 tonnes and go on and so forth
year after year. The plants that were
set up in the past were small plants
based upon older technology. The new
Plants that are being set up are much
bigger plants based on modern techno-
logy. We are confident that the cost
of production and therefore the prices
of fertilisers produced by the new
technology and by the bigger planta
will be much lower than the costs
that we have to pay for fertiliser that
is being produced by the older, smaller
and somewhat out-of-date plants.
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Shri R. Barua: May I know whether
negotiationg with Kuwait in regard to
the establishment of fertiliser plant
have proceeded well and, if go, whe-
ther it is going to improve our posi-
tion with regard to sulphur scarcity?

Shri Asoka Mehta: As far as sul-
phur is concerned, the hon. Member
is right that the position continues to
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cause anxiety, We are, therefore, try-
ing to see to what extent we can use
pyrites to produce sulphuric acid. But
that will take some time, In the meana
time, the short supply of sulphur con~
tinueg 1o cause anxiety.

Shri Umanath: May I know whe- .
ther the foreign jnterests are insisting
on a condition that we must accept
ammonia-based plants in the place of
naphtha-baseq plants? Thig meang that
in the case of ammonia-based plants,
we will have to depend on the import
of ammonia which will tell ypon our
foreign exchange resources whereas in
the case of naphtha-based plants, there
is internal production of naphtha. I
would like to know whether the for-
eign interests are insisting on our ac-
cepting ammonia-based plants ag a
condition for them to come here and
whether Government will give this
House an assurance that they will
never accept condition of accepting
ammonia-based plants to be establish-
ed here,

Shri Asoka Mehta: Firstly, there are
certain cases in which proposals have
been put forward that liquid am-
monia be allowed tp be imported for
a periog of time. There ig g sugges-
tion that the import of
liquid ammonia will be gimultaneously
tied with the assured supply of sul-
phur because of the acute shortage of
sulphur where this kind of proposals
are being made, These proposals are
being studied by the Government, It
is not possible for me to give any kind
of an assurance on the gubject till the
matter has beep closely studied,

Shri Vasudevan Nair: That is ano-
ther gurrender.

Shri Asoka Mehta: This js a matter
which is being studied by Govern-
ment, The hon. Member {s free to
reach any conclusion he likes I will
come with concerete details after Gov-
ernment hag studied it, He hay asked
me to give an assurance when I am
studying the matter, Until my study is
over and I have got a clearance from
Government also, it {s not ponib]e to
glve an assurance.
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Shri Ranga: May I know whether
this Ministry have ascertained to what
extent the prices of fertilisers have
gone up ag a result of the decision
taken in the Budget to give up the
subsidy?

Bhri Asoka Mehia; My Ministry is

concerned with producing fertiliser.
The gistribution is with the Ministry
of Agriculture,
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By 1975, we will be completely self-
sufficient in all our requirements,
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Shrimati Lakshmikanthamena: Is jt
a fact that import of fertiliser will cost
less in terms of foreign exchange than
import of foodgrains and production
of fertiliser in our own country will
cost less than import of fertilisers, and
may I also know whether the Gov-
ernment will concentrate on the pro-
duction of fertilisers in our country
and when we proposs to attain self-
sufficiency in fertilisers in our country?

Shri Asoka Mehta: I have been
been answering this question all the
time. Firstly, we are doing all that is
possible to push ahead with the ferti-
liser programme and I have said that
we hope that, by and large, we will
be self-sufficient by thg end of the
Fourth Plan.

Shri S. Kandappan: In view of the
long gestation peried taken for g ferti-
liser factory to go into prafuction and
in view of the acute shortage with
regarq to fertiliser gvailability in
Madras, I would like to know when
the Madrag Refinery will be going into
production and, meanwhile, what ar-
rangements are made to meet the re-
quirements of the State,

Shri Asoka Mehta: The Madras Re-
finery will take between two to three
years to be completed and side by side
the fertiliser plant is also, going ahead.

Shri S, Kandappan: Meanwhile,
what arrangements are made to meet
the requirements of the State?

Shri Asoka Mehta: To import,
through the Agricalture Ministry,

8hri S. Kandappan: You have not
supplied even half of the require-
ments......

Shri Aseka Melda: He mvust take it
up with the Agriculture Ministry and
wot with me.

Bhri A, V. Patil: May I know whe-
ther it is a fact that due to shortage
of chemica] fertilisers, many factories
are coming up producing manual mix-
tures and these menual mix-
tures are nothing more than dusts
mixed with some unknown ingredi-
ents?
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An hen. Member: Adulterated fer-
tiliser,

Shri Asoka Mehta: I am not aware.

ot Moy waw ;. wsqw g,
@ IALIRW ¥ fawry & forg ool wgpr--
T MTEIT H WE FAAT W
famfor gum & 1 ag wtw, 1067 %
AT §) AT AT qv Ffowwr T w7 A
wo @ ¥ woft aw W 7T £ e, ww
#Y w7 qwg & T oY A Ww AW ww
Td guT A H W FW WIS A
ot zren g9 &, T e wa ot
1 fasft § 7

oY Wi A YT O
o gy I v § fe e ¥ g
& gt | T faamaT & e 0
&1 TG | ®YT WRTNTT ST §6 HrHe
& at gart oty wwr Afw ) & 38w
TG |

Shri Shankaranand: In view of the:
shortage of fertiliser, has the Govern-
ment any definite proposal to set up
a fertiliser factory in mysore State?

Shri Asoka Mehta: There is a pro-
posal to set up a fertiliser plant at

Mangalore,

Shri Hem Barua: Just now, the hon.
Minister has gaid that it is proposed to
set yp some six or seven fertiliser
plants in this country, although we
know that most of these were sanc-
tioned before the 31st March, 1986. In
the context of that may I know how
many of these proposed fertiliser
plants are in collaboration with for-
eign capital and how many are in
collaboration with indigenous capital?”
May I know whether it is also a fact
that the Birla have approached this
Government with a request to ullow
them to set up a fertiliser plant and’
if s0, Government's reaction to ‘hat
proposal?
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Shri Asoka Mehta; With the excep-
tion of one plant, namely that at
Haldia, where the proposals have been
put forward by Philips Petroleum Co.,
in the case of all other plants there
are Indian collaborators also, and jt
is the Indian collaborators who have
mostly beep negotiating with us, There
are some fertiliser plants in the pri-
vate sector where there is no foreign
collaboration whatsoever. There are
others where there ig foreign colla-
boration but where the initiative has
been taken by Indians, As I have said,
there is only one proposa] from
Philips Petroleum Co. where the inti-
ative hag beep taken by the foreigners.
As far ag Birlag are concerned, they
have already got an industrial licence
for setting up a fertiliser plant at Goa
in collaboration with Armour Co. of
America. The Birlag have recently
come forward with proposals to set up
a fertiliser plant at Mirzapur in col-
‘laboration with Kaisers, and that mat-
‘ter is under examination.
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Wealth of the Late Nizam of
Hyderabad

+

*664. SHri 8, M. Banerjee:
Shri Madhu Limaye:
Shri M. R, Erishna:

Will the Minister of Finance be
-pleased to state:

(a) whether any assessment has
‘been made of the accumulated wealth
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and jewellery of the late Nizam of
Hyderabad after his death;

(b) whether it jg a fact that some
of the jewellery has been smuggled
out, to other countries; and

(c) if so, the steps taken by Gov-
ernment to have an account of the
total wealth and jewellery of the late
Nizam?

The Minister of State in the Minis-
try of Finance (Shri K. C. Pant): (a)
No assessment to wealth-tax or estate
duty has been made in respect of ihe
wealth and jewellery of the late Nizam
after his death.

(b) According to uptodate informa-
tion no jewellery has been smuggled
out of the country,

(c) Does not arise.

Shri 8, M. Banerjee: From the ans-
wer it appears that even after the
death of the Nizam of Hyderabad, no
assessment was made, May I know
whether there is any record in the
possession of Government to show
what wealth he had, whether mov-
able or immovable, with him before
his death? \

W

Shri K, C. Pant: The Nizam died, I
think, on the 24th February, 1867. It
should not cause the hon, Member sur-
prise that no assessment has been
made during the last few months. That
is all that I have said in the answer.

So far as the list of movable and
immovable property of the Nizam is
concerned, under an agreement with
the Government of India in 950, the
Nizam furnished g list of his movable
and immovable property which after
being vetted by the Government of
Hyderabad was accepted by the Gov-
ernment of India,

Shri Surendranath Dwivedy: What
is the amount? What was the assess-
ment that was made before hig death?

Shri Ranga: First, the hon, Minister
said that there was no assessment;
then he has said that an assessment
was made which was vetted by the





